November 08, 2010

	Tender for the supply of Mac Desktops & Mac Book Pro Laptops


Sealed quotations are invited for the supply of 2 Nos. of iMac and 3 Nos. of Mac Brook Pro along with MS Office for Mac and Apple Care Protection Plan as per the Technical Specifications provided below:
The vendors are required to submit Technical Bid highlighting the features of the desktop proposed to be supplied along with a Commercial Bid.  The format of Commercial Bids to be submitted is as follows: 
 
	SNo
	Description
	Qty
	Amount in Rs.

	
	
	
	Unit Price
	Tax
	Total Amount

	1
	Model No. MC508HN/A

iMac 21.5" Core i3 3.06GHz/4GB/500GB/Radeon HD 4670/SD
	2 Nos. 
	
	
	

	2
	Apple Care Protection Plan for Extended two years Warranty (for iMac)
	2 Nos.
	
	
	

	3
	Model No. MC375HN/A
Mac Book Pro 13” Core 2 Duo 2.66GHz/4GB/320GB/GeForce 320M/SD
	3Nos.
	
	
	

	4
	APP for Mac Book Pro 13"
	3Nos.
	
	
	

	5
	MS Office for Mac(Business Edition)
	5Nos.
	
	
	

	Total Cost
	
	
	
	


Taxes if any should be explicitly stated in the Commercial Bid. 
Technical Bid & Commercial Bid should be submitted separately in sealed envelope superscribing on the envelope "Technical / Commercial (Strike whichever is not applicable) bid for the supply desktops", in person to the following address on or before 3.00 PM on 12th November 2010. 
The Joint Director (IT), 
Insurance Regulatory and Development Authority, 
5th floor, Parisram Bhavan, 
Basher Baugh,
Hyderabad - 500 0028 
Terms & Conditions
1.   Prices quoted should be valid for a period of 30 days. 
2.   IRDA will not take in to consideration, any variation in the $ price. 

3.   The price to be quoted should be inclusive of all

4.   The desktops should be supplied 2-3 weeks from the date of purchase order.


5.    Penalty for delay: 
For any delay in supply of the equipments beyond the specific period, IRDA will charge penalty @ 1% of the order per week or part thereof, subject to a maximum of 10%. In case, the amount equal to 10% of the order value is deductible as penalty and the vendor is still unable to complete supply and Installation, the Authority reserves the right to cancel the order and no payment will be made to the vendor. 

 

6.    Payment:


· 100% of the order value payable on supply and installation

· All payment will be released against invoices raised by the vendor. 

 

7.    Three Years on-site comprehensive warranty MUST be provided


8.    Only Authorized Service Providers (ASP) who has in-house support center and will be able to provide onsite support can quote for this tender.
9.    IRDA reserves the right to reject all or any of the quotations without assigning any reason thereof. 

10. Order Cancellation:

IRDA reserves its right to cancel the order in the event of one or more of the following situations: 

a.    Delay in delivery beyond the specified period.                                                                  

b.    Delay in installation beyond 01 week from the date of Purchase Order. 

11. The decision regarding short listing / selection of vendor shall be with the Authority and shall be final. 

 
A.R.Nithiyanantham
Joint Director (IT) 
